“faeg U F oTa S g S
e e (fen @ e ) & g
¥ AgEA. FAE ft.2-22-THEG
e [ 38 fa Q. e, R
30-05-2001.”

U SEHTR
“Seliag/Fi/09/2013-2015.7

FHIF 209 ] T, HreraR, T 24 37 2016—H8 3, 99 1938

(1)

(2)

(3)

(4)

(5)

(6)

Frataa, feff e veraw fratem, sdg
fraray waw, Tage

sty R % faffa wawt @ awaaw 3 fre fafls fafam
Fratem &t g=m

- Faem . Frafam/2016(1) . — Saggm a e € 19 -
welterTe e & Paifue vt g rsrew & 3 aeel o et g e,
- et o e arftre a1 an ok orgufeafy 3§ wems Tl aiifher #t onaedf @ Su% el weads g/
fortieh 3172, 2016 9 U (% s & fire) el 2 11,00 =2 afem ol 3.00 73 e & e weg
e wa, gy i s R o wd;
- Forer o 3 e a e T ol e o At S e,
- Fra o e ¥ fore wiiemg e wam, Taged R 153, 2016 F SrawEd 2.00 7 ford s,
avvarfifer s A £ e A enaef] gva @ ek fid e wr W e frafem et g, 9 snadi g s
e A i fore ferfaa # nfergsa e e &, vt (2) @ farfafe orfteert # @ fireft it s shmafem @ i 3 <,
2016 3.00 T STRIE 6 G T 6t 51 T,
fratem ez ot e # A 115, 2016 9 ETE 9,00 T I SRR 4.00 T F 2 HATH €L
hlink L /-

2473, 2016 (3 =)
(S8 3,1938) Tl sriftRe.

417



418 weelerTg v, famis 2499 2016
OFFICE OF THE RETURNING OFFICER, COUNCIL OF STATES ELECTION, CHHATTISGARH
VIDHAN SABHA BHAVAN, RAIPUR
Biennial Election to the council of States By the Elected Members of the
Chhattisgarh Legislative Assembly
NOTICE OF ELECTION
Nao.-vidhan/R. S. Election/2016(1).—Notice is hereby given that -
(n an election is to be held of two members to the council of States by the clected members of the Chhattisgarh
Legislative Assembly;
2 nomination papers may be delivered by a candidate or by any of his proposers, to the Returning Officer or in
his absence to the Assistaant Returning Officer, at Chhattisgarh Vidhan Sabha Bhavan, Raipur between
11.00 a. m. and 3.00 p. m. on any day (other then public holiday) not later then the 3 1st may, 2016;
(3) forms of nomination paper may be obtained at the place and time aforesaid;
(4) the nomination papers will be taken up for scrutiny at 2.00 p. m. on Ist June, 2016, at Chhattisgarh Vidhan Sabha
Bhavan, Raipur;
®)] notice of withdrawal of candidatures may be delivered either by a candidate or by any of his proposer or by his
election agent who has been authorised in writing by the candidate to deliver it to either of the officers
specified in paragraph (2) above at his office before 3.00 p. m. on the 3rd June, 2016;
(@) in the event of the election being contested. the poll will be taken on 11th June, 2016 between the hours 0f 9.00
in the morning and 4.00 in the afternoon.
Place: Raipur
Date: 2dth May, 2016 Sd/-
(Jaistha 3, 1938) (Devendra Verma)

Returning Officer.
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OFFICE OF THE RETURNING OFFICER, COUNCIL OF STATES ELECTION, CHHATTISGARH
VIDHAN SABHA BHAVAN, RAIPUR

Biennial Election to the council of States to Fill Two Seat’s of the Member on the Retirement of the
Expiration of the Tarm of Office

Raipur. Dated 24th May, 2016 (Jaistha 3, 1938-Saka)
NOTIFICATION

No.-vidhan/R. S. Election/2016(2). — In pursuance of the provision of sub-section (1) of section 29 of the
Representation of the People Act, 1951. I, Devendra Verma, the Returning Officer for the election by the elected members
of the Chhattisgarh Legislative Assembly to fill two seats in the Council of States, on the retirement of two members on
29(h June, 2016, hereby fix, with the previous approval of the Election Commission the Committee Room No. 2, of
Chhattisgarh Vidhan Sabha Bhavan, Raipur as the place of poll at which a poll will be taken in pursuance of the Election
Commission’s Notification No. 318/CS/2/2016(1), dated the 24th may, 2016.

Sd/-
(Devendra Verma)
Returning Officer.
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